fI TEM NO. 21 COURT NO. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.16558/ 2011

(From the judgenent and order dated 26/4/2011 in SA No. 738/2011
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

KALYAN SANSTHAN Petitioner(s)
VERSUS

STATE OF U. P. & ORS. Respondent ( s)

Dat e: 30/06/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE A K. PATNAI K
(Vacati on Bench)
For Petitioner(s) M. Sanjay Kumar Tyagi, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The special |eave petition is disn ssed.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



